
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

HYDERABAD BENCH : AT HYDERABAD 

RA No.112/93. 
in 

CA No.205/93. 	 Dt. of Order:3-2-94, 

S.Ramamurthy 

..nAppiicant 
Vs. 

Superintendent of Police, 
Central Bureau of Investigation, 
Viaakhapatnam. 

Union of India, rep, by its 
Secretary, Ministry of Home 
Affa1rQ 

....Respondents 

Counsel for the Applicant 	: 	Shri P.B.Vijaya Kumar 

n.u.nayfldva r(adciy - 

CORAM: 

THE HON'BLE JUSTICE \SHRI V.NEEt.ADRI RAO: VICE—CHAIRMAN 

	

THE HON'BLE SFRI R.RRNGARAJAN 	 MEMBER (A) 

....2. 
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R.A.NO.112/93 
in 	11) 

O.A.No, 205/93. 

JUDGMENT 

(AS PER HON'BLE SHRI JUSTICE V.NEELADRI RAO, VICE CHAIRMAN) 

OA 205/93 was filed praying for regularisation of 

of the services of the applicant as Sweeper-own-Gardener. 

The same was dismissed with a finding thatthere is no 

sanctioned post of Sweeper-cum-Gardner in the office of 

the 1st respondent. 

modifying the order dated 19.8.1993 in the OA  by making 

a direction for payment of miflimum pay plus D.A.  as payable 

to the regular GroupD employees from the date the applicant 
joineu. "a no sucn retier was ctaimeo in iine u", crie same 

was not adverted to in the OA and hence there was no error 

and much les,s error apparent on the record in the order 

dated 19.1993 in the OA, 

J. 	accoraingiy, tnis KS is aisrnlssea. NO costs. 

5hri N.V,Raghava Reddy appeared for the respondents. 

(R.RANGARAJAN) 	1 	 (V.NEELAI)RI RAO) 
MEMBER(ADMN.) 	 VICE CHAIRMAN 

As 
	

DATED: 3rd February, 1994. 

Eputy Registrar(J)e-t 
To 

The Superintendent of Police, 
Central Bureau of Investigation, visakhapatnam. vsn 

The Secretary, Ninistry of Home Affairs, 
Union of India, New £lhi. 
One copy to Nr.P.B.vljaykumar, Advocate, CAT.Hyd. 
One copy to Mr.N.v.Raghava Reddy, Addl.CGSC, 
One copy to Library CAT.Hyd. 
One copy spare. 

pvm 



TYPED LY 	 COMPARED BY 

CHECKED LY 	 APPROVED BY 

IN' THE cEdr AL !A:iI:iISTRjTIVE tRIBUI?,L 

YLERIdAD JECI AT HYDE BAD 

TIlE I-fON'SLE YRA:TJJTICE \J0iEELAflRI RAG 

VICE.-CMAIRMAN 

TH HOI7'3LE 11R.AL0GORT1 II ;TMBER(A) 

A: 1D 

TEL lION' JLE MR.i CHA 	K NDRASEHAR REDDY / 	ME2ER(JIJDL) 

'..JD 
Tl-IJ~ k-jUN 	 ---------- 

. 	 (Aa) 

Dated; -1994. 

tRDER/JUUT2IlT: 

M'RA/C 	No. 

H 	
O.A.No 

T.A.Noa 	 (W,p.;io. 

Ad tted and Interim Directions 
jssed 	 - 

Disped of with directions. 

Dismissed. 

Dismiss1 as withdrawn. 

Disrnissldfor Eefault. 
OI

L 

- 	 ejecd/Urdered. 

- 	

No order as to costs
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